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Dear Sir, " i

Subject: Request for No action under the SEBI ( Informal Guidance)
- Scheme, 2003 — Applicability of the provisions of SEBI SEBI (Substantial
Acquisition of Shares and Takeovers) Regulation, 1997 (Takeover

Regulation)

In continuation to our letter dated 22" December, 2009 on the captioned subject matter
and in response to the telephonic discussion the undersigned had with you today, we
would like to request you to grant “ no action” on acquisition of the following shares by
EIL:

(i) Acquisition of 14.2% shares of OMDC from the President of India and less than
2% shares of OMDC from the Life Insurance Corporation of India; and

(ii) Acquisition of 50.01% shares of BSLC from the President of India.

Thanking you,

Yours faithfully
For Eastern Investments Ltd
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